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i _ OFFICE OF THE CHIEF JUDICIAL MAGIS'I'RATE: WEST DISTRICT: TIS HAZAR] COURTS
DELHI

MQDJI-jlcA'1‘ION IN DU'I'\f 13Q_$;|5R OF Jtmigt/\1, _MA(§_l5.'!'RA'l‘I-I 1135? ClA§5_
mil 'rtt1=. MONTH on J.»n\g,y\RY -2025

in view of the request of Ms. Shraddha Srivastava. ld. Judicial Nlagisuate First Class
-09 Wes: l)istrict, 'l‘is liazari Courts. Delhi (Duty Magistrate on 31.01.2025) regarding exchange of her
Juiv .lie following modification in the Duly Roster of Judicial Magisteratc First Class, West District,
Defhi for the month of January-2025 (reference No 1960-2018/CJM(West)/DR/2024 Dated 19-12-
2024) is being made:-

lSr. Name of the Judicial Magistrate First Class ‘Working days Holiday ‘Ronni No.
Nu.

'9] Sh. Shubham Gupta, Lcl. JMFC(Nl Act-04) 20-01-2025 I
Y R/o C-78, 2"‘ Floor, C Block Mansarover Garden, New Delhi U4(CB-A-I)

I

5*._.. M Ms. Sliraetlha Srivastaiii, 1.w1=c-09 D 24-01-2025 02
Rio vr oz/2s, Second Floor, Kalkaji Extension Kalkaji New (53541)
Delhi

‘ Rest of the contlitioris shall rethain unchanigcclin thelbuty Roster of Jiidici Magisterate First
Class. West District, Delhi for the month of January-2025 (reference No 1960-2018/CJ [Wes /DR/2024
D£!l8(' l9- 12-2024] .

(SAM! ' GUPTA)
Chief Jud cial Magistrate
West District, Delhi

1\to..l.tI..._‘>..: ..=.@..l........cJ1vt(wesr)/mt/2024 1)-mi, Delhi the .l:l.?.l..T.?.(7 ? 5
Copy fonrvarded for information and necessary action to:-
01. ‘l'hc Ilon'ble Registrar General, lligh Count of Delhi, New Delhi

'1 hrough I.d. Principal District & Sessions Judge, [West),Delhi
02. The l.d.Principa1 District & Sessions Judge, (HQ), Delhi
03. The i.d. Principal District & Sessions Judge, (West), Delhi
04. The I .d. Principal District 8: Sessions Judge all district Delhi/New Delhi
05. The l.d. officer lnchargc, Pool Car, Tis llazari Courts, Delhi
06. The l.d. CJM, all District, Delhi/New Delhi,
O7. The i.d. ACJM & All Ld. Judicial Magistrate First Class West District, 'l'is llazari Courts.Delhi.
OB. The Director of Prosecution, 'l‘is llazari Courts, Delhi.
09. 'l'he Commissioner of Police, Delhi
10. 'l‘he I G (Prison), Tihar Jail, Delhi/New Delhi.
ll. The Secretary, Bar l\ssociarion, 'l'is Ilazari Courts, Delhi
12. The Supdt.Jail, New Delhi/Lock-Up lncharge, Tis 1-lazari Courts, Delhi
I3. The Admn. 0I'ficer(Judl), llindi Department, R. No. 237, 'l'is iiazari Courts, Delhi
14. Law Officer, Tihar Jail, Delhi/New Delhi.
15. For Uploading on centralized web-site through lJ\Yl£RS
16. Tl.-': Video Coltfcrcttcing, R. No. 211,'l‘is Hazari Courts, Delhi.
17. The Care Taking Branch (Hq) & West1'is Hazari Courts, Delhi
18. The Reader to the court of undersigned.
'19. The Cash Branch, West District, Tis Hazari Courts, Delhi.
20. PS to Lcl. Principal District and Sessions Judge(West) District, Delhi
21 Olfice file

Chief Ju 'ciai Magistrate
west District, Delhi
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